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The Minister of Railways and Trans
port (Shri L. B. Shastri); We have 
received an interim reoort from tne 
Government Inspector of Railways. 
We ara waiting for the final report 
and then it will be time, to write to 
the State Government about it.

TTffar 5RTFT #  frq-T ^Tif ^rfeT 
it f e w  smnft ^  sfK  

ftrcr̂ r ^r^ft f'T ?

Shri L. B. Shastri: This has already 
been answered.

E m p l o y m e n t  E x c h a n g e s

*204. Shri Keshavaiengar: Will the
Minister of Labour be pleased to state 
whether the Employment Exchanges 
can impose any restrictions on the 
powers of selection by the appointing 
authority?

The Minister of Labour (Shri V. V. 
Giri): No.

Slijri .Keshavaiengar' May I know 
whether Government can not secure 
some suitable employments to these 

people who are referred from the 
Employment Exchanges?

Shri V. V. Giri: The practice is this. 
The Employment Exchanges recom
mend to the employers suitable ap
plicants from their registers and tbev 
leave it to the employers to roaV-.c 
the selection.

Shri Muniswamy: May I know v./n - 
ther it is a fact that Government ias 
issued certain instructions to give 
priority to certain categories ot peo
ple like retrenched people from States 
etc.?

Shri V. V. Giri: Yes, Sir.

Sardar Hukam Singh: May I know 
whether in making recommendHtii ii?, 
these Exchanges have got a discretion 
to withhold some and send in others 
enlisted for the same clasa o f posts?

Shri V. V. Giri: They have t0 send 
suitable names.

Shri Velayudhan: May I know whe
ther Government have issue.! any 

special instructions regarding reserved 
posts in Government offices which are 
being filled through Employment Ex
changes?

Shri V. V. Giri: There are some 
orders o f the Home Department

B h a v n a g a r - T a r a p u r  R a i l w a y  L in e

*206. Shri Dabhi: Will the Minister 
of Railways be pleased to state:

(a) whether Government have taken 
any final decision regarding the con
struction of the proposed Bhavnagar- 
Tarapur Railway line; and

(b) whether it is a fact that several 
persons and organisations from Gujrat 
and Saurashtra have opposed the con
struction of this line?

The Parliamentary Secretary to the 
Minister of Railways and Trnnsciirt 
(Shri Shahnawaz Khan): (a) Not yet.

(b) Yes.

Shri Dabhi: May I know the names 
of the individuals and organisations 
who have registered their objections 
to the scheme, and what is Govern
ment’s reaction to them?

Shri Stiahnawaz Khan: There is a 
list of about 38 names; if the hon. 
Member wants, I can give them.

Mr. Speaker: He may be supplied 
with them.

Shri Shahnawaz Khan: Yes, Sir.

Shri Dabhi: May I know whether 
the Government has received any sur
vey report of this line and whether it 
has examined it?

Shri Shahnawaz Khan: We have 
received a survey report, Sir, and it 
is still under examination.

SCiri Dabhi: May I know . whether 
the report is against the construction 
o f this • line?

Shri Shahnawaz Khan: It is still toe
ing considered.




